
B U S IN E S S  A D V I S O R Y  C O M M IT T E E  

F o rty -fifth  R ep o rt 

(F o u rth  L o k  Sabh a)

T h e  Business Advisory Com m ittee held a sitting on T hursday, the 5th 
M atch, 1970.

2. T h e  Com m ittee recommend the allocation o f  tim e to the follow ing items 
o f Governm ent legislative acd other business as shown against each:—

(I) Statutory Resolution by Shri Kanwar L ai G upta and others")
seeking disapproval of the Essential Com m odities (Am end- j 2 hours 
m ent) Continuance O rdinance, 1969. J

p t t  i
(:z) T h e  Egssential Commodities; (Amendment) Conti ngnce 

B il l ,  1970, as passed by Rajya Sabha. (Consideration
and patting) j

(3) Statutory Resolution by Shri Shri Chand G oyal seeking dis-
approval of the Haryana and Punjab A gricultural Universities j 
O rdinance, 197a ^3 hours

(4) T h e  Haryana and Punjab Agricultural Universities B ill, 1970 [
{Consideranon and passing) J

(5) Statutory Resolution by Shri Kanwar L a i G upta seeking
disapproval of the Calcutta Port (Amendment) Ordinance, 2 hours
1970

(6) T h e  Calcutta Port (Amendment) B ill, 1970, as passed by 
Rajya Sabha. (Consideration and passing)

(7) Statutory Resolution by Shri Beni Shanker Sharma and
others seeking disapproval of the Banking Com panies (A cq- J 
uisition and Tran sfer of U nc ertakingl Ordinance, 1970 ^ 10 hours

(8) T h e  Banking Com panies {Acquisition and Transfer o f  U n - I
dertakings) B ill,  1970. (Consideration and passing) 1

V W  &

(9) T h e  M erchant Shipping (Aerendment) Bill, 1969 as
passed by R ajya Sabba. (Consideration and passing) 1 hour

(10) T h e  N orth-Eastern C ouncil B ill, 1969 2 hours
(Consideration and passing)

( I I )  T h e  Contingency Fund of In dia (Amendment) B ill, 1969. 1 hour 
(Consideration and passing)

(12) G eneral discussion on General Budget for 1970-71 20 hours

(13) D iscussion and voting on Supplem entary Dem ands for Grants 1 H our
(General) for 1969-70

(14) Discussion and voting on Supplem entary Demands 4&r x hour 
for G rants (Railways) for 1969-70

(15) D iscussion and voting on Supplem entary Demands for 1
Grants (M anipur) for 5669-70- ? ?-?<>. I

V 2 hours
(16) G eneral D iscussion on M anipur Budget and discussion j

and voting on Dem ands fo r  G rants (M anipur) for 1970-71 J

(17) T h e  Press C ouncil (Am endm ent) B ill, 1970, as passed by 714hours
R ajya Sabha. (Consideration and passing) >

3. T h e  Com m ittee also recom m end that w ith  effect from M onday, the 
9th M arch till Tuesday, the 31st M arch  1970, the House m ay, on days when there 
are sittings^it upto 7 p. m.

4 T h e  Com m ittee further recommend that the H ouse may sit also on 
Saturdav the 28th M arch, 1970 for transaction o f  Governm ent Business.
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